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Supreme Court

Adishakti Developers v. State of Maharastra, (P.S. Narasimha and Manoj Misra, JJ.), 2026 SCC
OnLine SC 311

Devendra Yadav v. Prem Prakash Pandey, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 305

Ghanshyam Mandal v. State of Bihar, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 307

Hamdard (Wakf) Laboratories v. CCT, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine
SC 306

Mahendra Prasad Agarwal v. Arvind Kumar Singh, (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 302

Mostari Banu v. Election Commission of India, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M.
Pancholi, 1J.), 2026 SCC OnLine SC 304

Ogeppa v. Sahebgouda, (Prashant Kumar Mishra and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 310

Ram Narain v. Sub Divisional Officer, (S.V.N. Bhatti and R. Mahadevan, JJ.), 2026 SCC OnLine SC
308

State of Bihar v. Madan Mahto, (Rajesh Bindal and Manmohan, JJ.), 2026 SCC OnLine SC 303
Vandana Jain v. State of U.P., (P.S. Narasimha and Manej Misra, JJ.), 2026 SCC OnLine SC 309

Allahabad High Court
Sudhir Singh v. State of U.P., (Amitabh Kumar Rai, J.), 2026 SCC OnLine All 442

Andhra Pradesh High Court
Adla Santhosh v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 453
Danduboina Veeranna v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 458

K. Venkata Ramana Areddy v. A.P. High Court, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026
SCC OnLine AP 457

Kandrakonda Kotaiah v. Parasa Sowraiah, (R. Raghunandan Rao, J.), 2026 SCC OnLine AP 456

Magma Hdi General Insurance Co. Ltd. v. Sunkara China Lakshmi, (T.C.D. Sekhar, J.), 2026 SCC
OnLine AP 455

Pangidi Bindu v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 459
Sk. Babu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 454
Tella Ranga Rao v. Ravela Srinivas, (R. Raghunandan Rao, J.), 2026 SCC OnLine AP 452

Bombay High Court

Aashish Kumar v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and
Nandesh S. Deshpande, JJ.), 2026 SCC OnLine Bom 1409

Ahilyabai Vishnu Kale v. State of Maharashtra, (Prakash D. Naik, J.), 2022 SCC OnLine Bom
12110
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Ajitnath Tatyasaheb Shetti v. Govindram Shobharam & Co., (M.M. Sathaye, J.), 2026 SCC OnLine
Bom 1372

Akanksha Arun Mehendale v. State of Maharashtra, (Ravindra V. Ghuge and Gautam A. Ankhad,
JJ.), 2026 SCC OnLine Bom 1414

Akash v. State of Mah., (M.W. Chandwani, J.), 2026 SCC OnLine Bom 1318
Allaparthi Durga Prasad v. State, (M.S. Sonak and R.N. Laddha, JJ.), 2022 SCC OnLine Bom 12093

Amit Premshankar Mishra v. State of Maharashtra, (Avinash G. Gharote, J.), 2022 SCC OnLine
Bom 12073

Anaji Gunaji Bhatose v. State of Maharashtra, (R.G. Avachat and Ajit B. Kadethankar, JJ.), 2026
SCC OnLine Bom 1314

Anita Nagesh Koli v. State of Maharashtra, (S.S. Shinde and N.J. Jamadar, JJ.), 2022 SCC OnLine
Bom 12064

Ankhim Holdings (P) Ltd. v. Zaveri Constructions (P) Ltd., (Bharati Dangre, J.), 2024 SCC OnLine
Bom 5992

Ankhim Holdings (P) Ltd. v. Zaveri Constructions (P) Ltd., (G.S. Kulkarni, J.), 2022 SCC OnLine
Bom 12112

Ankhim Holdings (P) Ltd. v. Zaveri Constructions (P) Ltd., (Manish Pitale, J.), 2023 SCC OnLine
Bom 3349

Anurag Dhanraj Meshram v. State of Maharashtra, (V.M. Deshpande and Amit B. Borkar, JJ.), 2022
SCC OnLine Bom 12081

Anveshna Gyanprasad Pathak v. Aditional Collector, (M. W. Chandwani, J.), 2026 SCC OnLine Bom
1317

Arif Mohd. Ghasswala v. Siddhartha Bhattacharya, (G.S. Kulkarni and Aarti Sathe, 1J.), 2026 SCC
OnLine Bom 1412

Ascent Bahuuddeshiya Seva Sahakari Sanstha v. State of Maharashtra, (Anil S. Kilor and Rat D.
Wakode, JJ.), 2026 SCC OnLine Bom 1332

Ashadevi v. New India Assurance Co. Ltd., (Pravin S. Patil, J.), 2026 SCC OnLine Bom 1393
Ashish v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 1326
Ashok Leharchand Bhansali v. CBI, (Prakash D. Naik, J.), 2022 SCC OnLine Bom 12078

Awantika v. Scheduled Tribe Certificate Scrutiny Committee, (M.S. Jawalkar and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 1294

Babu Vansha Gangad v. State of Maharashtra, (Sadhana S. Jadhav and Milind N. Jadhav, ]J.), 2022
SCC OnLine Bom 12076

Bhaskar Shankar Wagh v. State of Maharashtra, (Vibha Kankanwadi and Rajesh S. Patil, JJ.), 2022
SCC OnLine Bom 12101

Bhaskar Vishavanath Nanhe v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
1303

Cecilia Sebastiana de Almeida E Oliveira v. Anette Sylvia, (Manish Pitale, J.), 2022 SCC OnLine
Bom 12065

Chandrapur District Central Coop. Bank Ltd. v. State of Maharashtra, (M.W. Chandwani, J.), 2026
SCC OnLine Bom 1334

Cyron Rodrigues Francisco Rodrigues v. Superintendent of Central Jail Colvale, (M.S. Sonak and
R.N. Laddha, JJ.), 2022 SCC OnLine Bom 12092
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Dattatray Shankar Patil v. State of Maharashtra, (Sadhana S. Jadhav and Sarang V. Kotwal, JJ.),
2022 SCC OnLine Bom 12108

Deepak v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1380

Deorao v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 1378

Dharati Satish More v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 1328

Dharmendra Baliram Soni v. State of Maharashtra, (S.B. Shukre and G.A. Sanap, JJ.), 2022 SCC
OnLine Bom 12085

Dhondu v. Talathi, (Kishore C. Sant and Sushil M. Ghodeswar, JJ.), 2026 SCC OnLine Bom 1415
Dilip Ramaji Sahare v. Executive Engineer, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 1333
Dinkar v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 1336

Firdoz Khan v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC
OnLine Bom 1322

Ganesh Suresh Jadhav v. State of Maharashtra, (Sadhana S. Jadhav and Prithviraj K. Chavan, JJ.),
2022 SCC OnLine Bom 12077

Ghevarchand Rupchand Singawi v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine
Bom 1392

Glorio Fabiano Dias v. Lucia Dias, (Manish Pitale, J.), 2022 SCC OnLine Bom 12070

Gulabrao Kisanrao Kshirsagar v. Secretary, Department of Agriculture, (Anil S. Kilor and Raj D.
Wakode, JJ.), 2026 SCC OnLine Bom 1319

Haresh Narendra Gharat v. State of Maharashtra, (S.S. Shinde and N.R. Borkar, JJ.), 2022 SCC
OnLine Bom 12079

ICICI Bank Ltd. v. State of Maharashtra, (Nitin Jamdar and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 12095

Ishwardas Vinayak Khune v. Saroj Ishwardas Khune, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom
1305

Janabai Alpasankhyank Shikshan Sanstha v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode,
JJ.), 2026 SCC OnLine Bom 1309

Jayesh Vishnu Parab v. State of Goa, (M.S. Sonak and Bharat P. Deshpande, JJ.), 2022 SCC
OnLine Bom 12103

Kailas Haribhau Warhe v. State of Maharashtra, (M.S. Sonak and N.R. Borkar, JJ.), 2022 SCC
OnLine Bom 12099

Kailas Raosaheb Borude v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
1370

Kashibai Mahaling Patil v. State of Maharashtra, (R.G. Avachat and Ajit B. Kadethankar, JJ.), 2026
SCC OnLine Bom 1327

Kisan Rajaram Jadhav v. Grievance Redressal Committee, (R.G. Avachat and Ajit B. Kadethankar,
JJ.), 2026 SCC OnLine Bom 1330

Krunal v. Rajneesh, (Anil S. Kilor and Rat D. Wakode, 1J.), 2026 SCC OnLine Bom 1331

Laxmibai Ramnath Gupta v. Ramji Amritlal Gupta, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom
1404
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LIC v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2026 SCC OnLine Bom
1402

Madhukar Gangaram Jumale v. Scheduled Tribe Caste Certificate Scrutiny Committee, (M.S.
Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC OnLine Bom 1320

Madhukar v. Nagpur Improvement Trust, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC
OnLine Bom 1411

Mahesh Purshottam Maurya of Mumbai v. Municipal Corpn. of Greater Bombay, (Jitendra Jain, J.),
2026 SCC OnLine Bom 1399

Mahesh Waman Manjrekar v. State of Maharashtra, (Prasanna B. Varale and Surendra P. Tavade,
J1.), 2022 SCC OnLine Bom 12080

Manohar v. Swapnil, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 1335

Mohamad Malik Abdul Sabbir Chavan v. Divisional Commissioner, (V.K. Jadhav and Sandipkumar
C. More, JJ.), 2022 SCC OnLine Bom 12111

Mohd. Magsood Md. Mansoor Parekh v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC
OnLine Bom 1384

Mulund Endeavour Coop. Housing Society Ltd. v. Alag Property & Constructions (P) Ltd.,
(Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom 1375

Namdeo Ankush Gaikwad v. State of Maharashtra, (R.G. Avachat and Ajit B. Kadethankar, JJ.), 2026
SCC OnLine Bom 1313

Namdeo Sampat Pawar v. Vinod Sukhdeorao Jadak, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
1396

Nandkishor Ramdhan Pakhare v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC
OnLine Bom 1381

Narayan Ramchandra Boharupi v. State of Maharashtra, (Neeraj P. Dheote, J.), 2026 SCC OnLine
Bom 1394

Narayan Surybhan Shinde v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 1321

Nilkanth Samaj Sanstha v. Charity Commr., (R.G. Avachat and Ajit B. Kadethankar, JJ.), 2026 SCC
OnLine Bom 1312

Niyati Satish Ghate v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026
SCC OnLine Bom 1407

Om Krishnaraj Sonawane v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 1413

Ombkar Satish Palav v. State of Maharashtra, (S.S. Shinde and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 12087

Pandurang Ukharda Sawarkar v. State of Maharashtra, (Anil L. Pansare, and Nivedita P. Mehta, J1J.),
2026 SCC OnLine Bom 1300

Parvez Farukh Dalvi v. State of Maharashtra, (Revati Mohite Dere and V.G. Bisht, JJ.), 2022 SCC
OnLine Bom 12106

Piyonshi Sudhir Kamble v. State of Maharashtra, (R.G. Avachat and Ajit B. Kadethankar, JJ.), 2026
SCC OnLine Bom 1316

Poonam Narnaware v. State CET Cell, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC
OnLine Bom 1296
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State Rules

Assistant Director (Documents and Scientific Support) Forensic Science Laboratory Recruitment
Rules, 2025

Punjab Nursing Education (Group-A) (First Amendment) Service Rules, 2026
Punjab Nursing Education (Group-B) (First Amendment) Service Rules, 2026

Multilateraltreaties
Convention (X) for the Adaptation to Maritime Warfare of the Principles of the Geneva Convention

Convention (IV) respecting the Laws and Customs of War on Land and its annex: Regulations
concerning the Laws and Customs of War on Land

Protocol for the Prohibition of the Use of Asphyxiating, Poisonous or Other Gases, and of
Bacteriological Methods of Warfare

Convention on the Prohibition of the Development, Production and Stockpiling of Bacteriological
(Biological) and Toxin Weapons and on their Destruction. Opened for Signature at London,
Moscow and Washington

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003183380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003183380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003185673

Convention on the prohibition of the development, production, stockpiling and use of chemical
weapons and on their destruction

Legality of the Threat or Use of Nuclear Weapons

Protocol on Explosive Remnants of War (Protocol V to the 1980 Convention)

Legal Consequences of the Construction of a Wall in the Occupied Palestinian Territory
United Nations, The Arms Trade Treaty
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